MENTIONING REPORT COURT NO 03

Date : 09/03/2022

No. CASE TYPE CASE NO. REMARKS
1 Cont Cvl 140/2022 25/03/2022
2 Cont Cvl 139/2022 25/03/2022
3 Cont Cvl 53/2022 25/03/2022
4 Cont Cvl 8/2022 25/03/2022
5 Cont Cvl 888/2021 25/03/2022
6 Cont Cvl 569/2021 25/03/2022
7 Cont Cvl 406/2020 25/03/2022
8 Cont Cvl 651/2021 25/03/2022
9 Cont Cvl 438/2020 25/03/2022
10 Filling No 1475/2022 11/03/2022
11 WP(S) 921/2022 11/03/2022
12 WP(S) 920/2022 11/03/2022
13 WP(S) 893/2022 11/03/2022
14 WP(S) 5872/2018 11/03/2022
15 WP(S) 5632/2019 11/03/2022
16 WP(S) 247/2022 11/03/2022
17 WP(S) 643/2022 14/03/2022
18 WP(S) 1016/2016 22/03/2022
19 WP(S) 580/2022 22/03/2022
20 WP(S) 1164/2021 24/03/2022
21 WP(S) 3656/2019 29/03/2022
22 WP(S) 2253/2019 05/04/2022
23 WP(S) 5107/2017 05/04/2022
24 WP(S) 3125/2020 06/04/2022
25 WP(S) 2475/2019 30/03/2022
26 WP(S) 4185/2020 NOT ALLOWED
27 WP(S) 3259/2019 NOT ALLOWED
28 WP(S) 4499/2018 NOT ALLOWED
29 WP(S) 3125/2019 NOT ALLOWED
30 WP(S) 6484/2018 NOT ALLOWED
31 WP(S) 4008/2021 NOT ALLOWED
32 WP(S) 2336/2016 NOT ALLOWED
33 WP(S) 6236/2016 NOT ALLOWED
34 WP(S) 3782/2021 NOT ALLOWED
35 WP(S) 2875/2021 NOT ALLOWED
36 WP(S) 3004/2021 NOT ALLOWED
37 WP(S) 3274/2021 NOT ALLOWED




38 WP(S) 6172/2015 NOT ALLOWED
39 WP(S) 793/2021 NOT ALLOWED
40 WP(S) 4651/2021 NOT ALLOWED
41 WP(S) 4294/2019 NOT ALLOWED
42 WP(S) 796/2020 NOT ALLOWED
43 WP(S) 4969/2021 NOT ALLOWED
44 WP(S) 401/2022 NOT ALLOWED
45 WP(S) 2253/2019 NOT ALLOWED
46 WP(S) 3460/2020 NOT ALLOWED
47 WP(S) 3125/2019 NOT ALLOWED
48 WP(S) 1229/2019 NOT ALLOWED
49 WP(S) 1925/2018 NOT ALLOWED
50 WP(S) 2246/2021 NOT ALLOWED
51 WP(S) 667/2022 NOT ALLOWED
52 WP(S) 4898/2021 NOT ALLOWED
53 WP(S) 590/2022 NOT ALLOWED
54 WP(S) 3345/2021 NOT ALLOWED
55 WP(S) 5150/2021 NOT ALLOWED




MENTIONING REPORT COURT NO 09

Date : 09/03/2022

S.NO CASE TYPE CASE NO. Remarks
1 Cr.M.P. 2802/21 NEXT WEEK
2 Cr.M.P. 2515/21 LIST IF DEFECT FREE
3 Cr.M.P. 1730/20 LIST IF DEFECT FREE
4 Cr.M.P. 385/22 LIST IF DEFECT FREE
5 Cr.M.P. 2474/21 LIST IF DEFECT FREE
6 Cr.M.P. 524/22 LIST IF DEFECT FREE
7 Cr.M.P. 3956/18 LIST ALONG WITH I.A.
8 Cr.M.P. 105/19 LIST ALONG WITH I.A.
9 Cr.M.P. 2107/19 LIST ALONG WITH I.A.
10 Cr.M.P. 1270/21 USUAL COURSE
11 Cr.M.P. 3132/19 USUAL COURSE
12 Cr.M.P. 2534/21 USUAL COURSE
13 Cr.M.P. 512/21 USUAL COURSE
14 Cr.M.P. 2939/21 USUAL COURSE
15 Cr.M.P. 1674/21 USUAL COURSE
16 WP(Cr.) 463/21 LIST IF DEFECT FREE
17 WP(Cr.) 58/22 LIST IF DEFECT FREE
18 WP(Cr.) 201/20 USUAL COURSE
19 CONT(CVL) 386/21 25-03-2022 IF READY
20 CONT(CVL) 327/21 25-03-2022 IF READY
21 CMP 55/22 25-03-2022 IF READY
22 CMP 43/21 25-03-2022 IF READY
23 CMP 351/20 25-03-2022

FILING NO

24 Cr.M.P. 5957/22 REJECTED
25 Cr.M.P. 1279/14 REJECTED




Court No 12

LIST AND COMPUTER

FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY |.E.
ON 09-03-2022 TILL 03:30 PM

SL.NO  CASE TYPE AND DETAILS REMARKS Pebuny
1 ICRA.(DB) 716/2015 Allowed for 11-03-2022
2 |CRA.(DB) 326/2019 Allowed for 11-03-2022
3 CONT.CVL 70/2021 Allowed for 11-03-2021
4 |CONT.CVL/70/2021 Allowed for 11-03-2020
5  CR.A.(SJ)/114/2022 Allowed for 11-03-2019




MENTIONING REPORT COURT NO 13

Date : 09/03/2022

.NO CASE TYPE CASE NO. Remarks
1 FILING NO. 1530/22 10-03-2022
2 FILING NO. 1532/22 10-03-2022
3 WPC 811/22 11-03-2022
4 FILING NO. 1507/22 23-03-2022
5 WPC 391/22  |24-03-2022 (ALREADY FILED)
WPC 79/22
6 WPC 91/22 29-03-2022
WPC 5666/19
WPC 2066/21
7 WPC 561/22 06-04-2022
8 WPC 230/22 AFTER 3 WEEKS
9 WPC 904/22 AFTER 4 WEEKS
10 WPC 3039/21 AFTER 4 WEEKS
11 WPC 4439/21 AFTER 4 WEEKS
12 WPC 733/22 AFTER 4 WEEKS
13 WPC 5022/21 AFTER 4 WEEKS
14 WPC 6955/19 USUAL COURSE
15 WPC 2757/19 USUAL COURSE
16 WPC 4631/21 USUAL COURSE
17 WPC 3194/21 USUAL COURSE
18 WPC 906/19 USUAL COURSE
19 WPC 11/20 USUAL COURSE
20 WPC 2699/19 USUAL COURSE
21 WPC 4371/18 USUAL COURSE
22 WPC 1304/19 USUAL COURSE
23 WPC 553/21 AS PER LAST JUDICIAL
ORDER
NOT CONSIDERED AS
STATEMENT REGARDING
24 WPC 492/22 INFORMATION TO THE
OTHER SIDE HAS NOT BEEN
GIVEN
25 CMP 112/22 AFTER 3 WEEKS
26 CMP 855/19 AFTER 04 WEEKS




MENTIONING REPORT COURT NO 14

Date : 09/03/2022

.NO CASE TYPE CASE NO. Remarks
1 Cr. A(S)) 267/21
2 Cr. A(S)) 116/22
3 Cr. A(S)) 87/22
4 Cr. A(S)) 93/22
5 Cr. A(S)) 64/22
6 Cr. A(S)) 17/22 21-03-2022
7 Cr. A(S)) 115/22
8 Cr. A(S)) 106/22
9 Cr. A(S)) 502/21
10 Cr. A(S)) 493/21
11 Acq. Appl (C) 31/20
12 Cr.Rev 824/20
13 Cr.Rev 1089/19
14 Cr.Rev 757/21
15 Cr.Rev 747/21
16 Cr.Rev 62/22
17 Cr.Rev 891/19
18 Cr.Rev 52/22
19 Cr.Rev 97/22
20 Cr.Rev 934/20
21 Cr.Rev 917/19 23-03-2022
22 Cr.Rev 442/21
23 Cr.Rev 330/20
24 Cr.Rev 91/22
25 Cr.Rev 590/22
26 Cr.Rev 132/22
27 Cr.Rev 166/22
28 Cr.Rev 538/21
29 Cr.Rev 83/22
30 Cr.Rev 481/21
31 Cr.Rev 570/21
32 Cr.Rev 561/20 24-03-2022
33 Cr.Rev 563/21
34 Cr.Rev 608/21
35 Cr.Rev 859/20




MENTIONING REPORT COURT NO 19

Date : 09/03/2022

.N CASE TYPE CASE NO. Remarks

1 WPC 3047/19 USUAL COURSE
2 WPC 3944/14 USUAL COURSE
3 WPC 7809/11 USUAL COURSE
4 WPC 2811/07 USUAL COURSE
5 WPC 6469/14 USUAL COURSE
6 WPC 3554/20 REJECTED
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